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IH THE CENTRAL ADMIMNISTRATIVE TRIBUMAL : HYDERABAD BERCH

AT HYDERAEAD '
gh,. Mo dagy/a9 Date of order: 31-8-890
Batueen:
A.A,.Prasada fao .. Applicant
and

1., The Controller, Contrpllerats of )
Quality Assurance (EW),S52cunderabad.

». The Quality Assurance Officer,
Senior Quality Rssurance Estt.(Systems Ying),
C/o Bharath Dymamics Limited,
Kanchanbzgh, Hydsrabad. ‘ . .+ BEespondents

Counsel for the Applicant - #Mr.0.Linga Rao,Advacate

Counsezl for the Respondants - Mr.V.Rajeshuam Rzo,Addl.CG50

tm

CORAM: v

THE HON'BLE @R.B.S.JAI PARAMESHUWAR : MEMBER {3ubL.)

drdezx

Haard Sri Balakishen Rao for 5ri 0,Linga Rao, lzarned
couns=l for the applicant and Sfi V.Rajeshwam Rao, learned

atanding counsel for the Respondents.

2. The lsarned counssl for Applicant submits that the
applicant died in the month of June ,89. The reaspondsnts have
agreed to consider the L.T.C. claim of the wife of the

applicant. Hence the OA is disposed as abated. No costs.

\
5,J81 PHRQ%EF‘

Member (Judi.)

Ja

Dated: 31st August,1398

'ga (order dictated in the open court)
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